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This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI
O.M.P. (COMM) 532/2020
NEW DELHI MUNICIPAL COUNCIL ... Petitioner
Through:  Mr. Yoginder Handoo, ASC with Mr.
Ashwin Kataria, Advs.

VErsus

APPLAUSE HOSPITALITY SERVICES PVT.LTD AND ANR
..... Respondents
Through:  Ms. Leena Tutegja, Mr. Ishaan Chawla,
Advs.

O.M.P. (COMM) 146/2021
APPLAUSE HOSPITALITY SERVICESPRIVATE LIMITED &

ANR. L Petitioners
Through:  Ms. Leena Tutegja, Mr. Ishaan Chawla,
Advs.
Versus
NEW DELHI MUNICIPAL COUNCIL ... Respondent

Through:  Mr. Yoginder Handoo, ASC with Mr.
Ashwin Kataria, Advs.
OMP (ENF.) (COMM.) 38/2022
APPLAUSE HOSPITALITY SERVICESPVT LTD & ANR.
..... Decree Holders

Through:  Ms. Leena Tutgja, Mr. Ishaan Chawla,
Advs.
Versus

NEW DELHI MUNICIPAL COUNCIL ... Judgement Debtor

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/04/2026 at 10:28:40



Through:  Mr. Yoginder Handoo, ASC with Mr.
Ashwin Kataria, Advs.

CORAM:
HON'BLE MR. JUSTICE JASMEET SINGH
ORDER
% 30.04.2025

At request of learned counsd for the respondent, re-notify on
10.09.2025.

JASMEET SINGH, J

APRIL 30, 2025/DM
Click hereto check corrigendum, if any
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